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(d) The Ministry is monitoring the implementation of these schemes
through, (i) field visits to States, (ii)) Quarterly/Half Yearly/Annual Reports, (iii)
utilization certificates, and (iv) Annual Review meeting with the States.

Inclusion of Children with learning disabilities

3840. SHRI RAJKUMAR DHOOT: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether it is a fact that Indian Association of Paediatricians (IAP) has
recently demanded for the inclusion of children with learning disabilities in the
Persons with Disabilities Act, 1995;

(b) if so, the details thereof;
(¢) whether Government proposes to accept the demand of TAP; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON) : (a) and (b) The Indian Academy of
Pediatrics has recently made a proposal to the Government requesting, inter-alia,
that specific learning disability be recognized as a disability with all the benefits due
to the children as provided for all other disabilities in the country.

(¢c) and (d) A proposal to replace the existing Act namely, Persons with
Disabilities (Equal Opportunities, Protection of Rights and Full Participation) Act,
1995 by a new legislation is under consideration.

Independent agency for benefit of Social Sector Scheme

3841. SHRI NANDI YELLAIAH: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether the Centre is finalising a proposal to set up an independent
agency for evaluating Government programmes to ensure that the benefit of social
sector schemes reach the masses;

(b) whether the new agency under independent evaluation organisation,
which will be out of Government control, is going to be created throughout the
nation for vigorous implementation of Government programmes to make significant

impact on “aam aadmi”; and

(¢c) if so, the details and modalities of such programmes, likely to be
implemented through out the nation?
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON): (a) and (b) The Government has approved
setting up of an Independent Evaluation Office (IEO) as an attached office under the
aegis of Planning Commission to carry out independent evaluation of various
flagship programmes/schemes. The IEO will be an independent body, fully funded
by the Government of India and will have full functional autonomy to discharge its

functions.

(¢) The IEO will be an evaluation agency and not an implementing agency.
The IEO is permitted to engage services of leading social science research/other
knowledge institutions to evaluate the impact of ilagship programmes.

Reservation in promotion
3842. SHRI AMBETH RAJAN: Will the PRIME MINISTER be pleased to state:

(a) whether reservation in promotion is strictly followed and implemented in
the Ministry as per the provisions made in the Constitution through 77th

amendment;
(b) if so, the details of promotion made for last five years in all categories;
(c) if not, the reasons therefor; and
(d) the tentative time by when the same will be completed?

THE MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE (SHRI V.
NARAYANASAMY): (a) Yes, Sir. Department of Space (DOS) is complying with all
orders issued by the Government on reservation, in promotions for Scheduled
Castes and Scheduled Tribes except in respect of certain Scientific and Technical
categories which are exempted from reservation orders.

(b) During the last five years i.e., from 2007 to 2011, 1083 Scheduled Castes
and 362 Scheduled Tribes in all categories have been promoted in the Department of
Space.

(c) and (d) Do not arise.
Astronaut Training Centre

3843. SHRI RAJ KUMAR DHOOT: Will the PRIME MINISTER be pleased to
state:

(@) whether it is a fact that ISRO has decided to set up an Astronaut
Training Centre to launch its first manned mission to Space;



